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LEGAL SERVICES CAMP AT MUNGERLEGAL SERVICES CAMP AT MUNGER
As per new module of NALSA, a Legal Services Camp was organised by DLSA, Munger on 

22.12.2018 at R. S. K. High School, Haveli Kharagpur, Munger. Around 3,375 people 

registered in the camp out of which 80 were the beneficiaries. Sri Murlidhar, District and 

Session Judge - cum- Chairman, DLSA, Munger, Sri Ashutosh Kumar, Secretary, DLSA, 

Munger, Smt. Pratima Kumari, Director, D.R.D.O., Munger were the distinguished guest 

gracing this event. Also present were Shri Vinay Kumar Pandey, Public Grievance 

Redressal Officer, Munger and Sri Sanjeev Kumar, SDO. All other panel lawyer & PLVs co-

operated with DLSA to make the event a grand success.

Lighting of lamp and inauguration of Legal Service Camp.

Distribution of 14 tricycle to the beneficiaries.Women empowering themselves.



LEGAL SERVICES CAMP AT SASARAMLEGAL SERVICES CAMP AT SASARAM
A delivery based legal service camp as per new module of NALSA was organised on 

29.09.2018 at Middle School, Rampur, Rohtas on the subject of Legal Services to the 

workers in the Unorganised Sector, Victims of Trafficking and commercial Exploitation 

and poverty alleviation scheme.
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In this delivery - based programme, total seven thousand and seventy nine (7,079) people registered 

themselves on the spot and four thousand one hundred and ninety seven (4,197) persons were given benefits 

of different Govt. Schemes. More than ten thousand persons (10,000) were present on this occasion.
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First delivery based Legal Services Camps as per new module of NALSA was 

organized at Tekari sub-division of DLSA Gaya on 30.01.2018 on the subject of Child 

Labour and Victims of trafficking.

The camp was attended by about 2000 persons who were connected with different schemes of 

government for their benefits and welfare which includes processing the application of ration card under 

PDS scheme, gas connection to BPL families' under 

Ujjwala scheme etc. 

Total 16 stalls of various Government 

Department including DLSA, Labour Resources 

Department, Social Welfare Department, Pradhan 

Mantri Ujjwala Yojana, Jan Dhan Yojana, Women 

and Child Helpline and Home Department (Anti 

Human Trafficking Unit) were set up. Free medical 

check up facility was also provided where many 

people received free medicines too.

LEGAL SERVICES CAMP AT GAYALEGAL SERVICES CAMP AT GAYA



LEGAL SERVICES CAMP AT SITAMARHILEGAL SERVICES CAMP AT SITAMARHI
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On 25.02.2018, a delivery based legal service camp as per the new module of 

NALSA was organised at Bagmati Project Field Block Runnisaidpur, District Sitamarhi on 

the subject of transgender, senior citizens and victims of disaster.

The camp was attended by about 

5 to 6 thousand people including 

the prior identified  2000 

beneficiaries  under different 

schemes of Government for their 

benefit and welfare which 

included processing of their 

applications with regard to 

Ration Card, Pension Card, P.D.S. 

Scheme, Uj jwala Scheme, 

Pradhanmantri Awas Yojana etc.
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The camp was attended by Sri Krishna Gopal 

Dwivedi, District & Sessions Judge, Purnea, Sri 

R.N.S. Pandey, Joint Secretary, BSLSA, Sri Krishna 

Gopal, Secretary, DLSA, Purnea, Sri Sumit Ranjan, 

Asstt. Registrar, BSLSA and other District Officials. 

The camp was attended by about five thousand 

people out of which 3,100 persons were identified 

as beneficiaries under different schemes of 

Government for their benefits and welfare which 

includes processing of their applications with 

regard to Ration Card, Pension Card, Public 

Distribution System, Ujjwala Scheme and Pradhanmantri Awas Yojana etc.

Stalls of various Government Departments including DLSA, Health Department, Transport 

Department,  Agr iculture 

Department, Labour Resources 

Department, Pradhan Mantri 

Ujjawala Yojana and other 

Departments were set up. Free 

medical check up facilities were 

also provided to many people 

who a l so  rece ived  f ree  

medicines .

A delivery based Legal Services Camp as per new module of NALSA was organized at Dhamdaha 

Sub-division, District Purnea on 27.03.2018 on the subject of SC/STs, Beggars and Homeless, Road 

Safety and Accident and NALSA (Effective Implementation of Poverty Alleviation) Schemes 2015 for 

success of Camp ground work such as identification of beneficiaries or victims was done by the PLV 

(Para Legal Volunteers) and retainer lawyers of District Legal Services Authority, Purnea.

LEGAL SERVICES CAMP AT PURNEALEGAL SERVICES CAMP AT PURNEA

Sri Krishna Gopal Dwivedi, 

District & Sessions Judge, Purnea and
Sri R.N.S. Pandey, Joint Secretary, BSLSA,
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LEGAL AWARENESS PROGRAMME

On the occassion of 'World 

Human Right Day' Bihar State 

Legal Services Authority in 

collaboration with Sarvochcha 

Manavadhikar Sanrakshan 

conducted legal awareness 

programme on NALSA (Legal 

Services to the mentally ill and 

Mentally Disabled Persons) 

Scheme - 2015 and NALSA 

(Legal Services to the Senior 

Citizen) Scheme - 2016. Sri Sunil 

D u t t a  M i s h r a ,  M e m b e r  

Secretary, BSLSA, Sri R. N. S. Pandey, Joint Secretary BSLSA, Sri Kishor Kunal, Asst. Registrar, BSLSA, Padam 

Shree awardee Ms. Sudha Varghese, Dr. N. K. Sinha, Additional Director cum state programme officer, State 

Health Society and Shri Girish 

Chandra Mishra, State Co-

ordinator, Helpage India 

addressed the gathering. On 

this occassion the provisions 

of Mental Health Act-2017 

was discussed in detail. 

People were made aware 

about the District Mental 

Health Programme (DMHP) 

running in eleven districts of 

Bihar. An oath was also taken by all the participants to protect the Human Right of senior citizens and 

mentally - ill persons.

Group of Participants
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Lighting of Lamp.

Training Given Under

TELE LAW SCHEME

Bihar State Legal Services Authority 

on 02-02-2018 operationalised 

"Tele-Law Centre", in 11 districts of 

Bihar. The training of mapped PLVs 

& VLEs of 11 districts namely 

Aurangabad, Buxar, Bhojpur (Ara), 

Vaishali (Hajipur), Patna, Nalanda 

(Biharsharif), Jehanabad, Kaimur 

(Bhabhua), Gaya, Rohtas (Sasaram) 

& Nawada was organised on 11th & 

12th November, 2017.

S. No.

01

02

03

04

05

06

07

District Name

Banka

Bhagalpur

Jamui

Lakhisarai

Munger

Muzaffarpur

Saharsa

Total

No. of VLEs

12

13

11

05

02

04

16

63

No. of PLVs

12

13

11

05

02

04

16

63

Training of the 2nd phase of
Para Legal Volunteers and

Village Level Entrepreneurs on 
22.02.2018 at BSLSA, Patna



Training of the 3rd phase of
Para Legal Volunteers and

Village Level Entrepreneurs on 
14.03.2018 at BSLSA, Patna
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S. No.

01

02

03

District Name

Katihar

Khagaria

Kishanganj

Total

No. of VLEs

45

11

09

65

No. of PLVs

45

11

09

65



Training of the 4th phase of
Para Legal Volunteers and

Village Level Entrepreneurs on 
15.03.2018 at BSLSA, Patna
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S. No.

01

02

District Name

Araria

Samastipur

Total

No. of VLEs

28

37

65

No. of PLVs

28

37

65
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Master Trainer Sri N. K. Lal, 

Retd. ADJ, Sri Rabindra Nath 

Tiwari, Advocate, Patna High 

Court and Sri Sanjay Kumar 

Mishra, Social Worker along 

w i t h  t w o  e m p a n e l l e d  

lawyers of Tele Law Centre of 

BSLSA were enganged with 

the common service centre 

team of Bihar for the said 

training Programme.

Training of the 5th phase of Para Legal Volunteers (PLVs) and 
Village Level Entrepreneurs (VLEs) was organised on 08-05-
2018 at BSLSA, Patna, in which 30 VLEs and 61 PLVs participated.

Training of the 6th phase of PLVs and VLEs was organised on 09-
05-2015 at BSLSA, Patna, in which 57 PLVs and 43 VLEs 
participated.

Training of the 7th phase of PLVs and VLEs was organised on 10-
05-2018 at BSLSA, Patna,  in which 44 PLVs and 32 VLEs 
participated.
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Training Programme of Panel Lawyers by Master trainer
from January, 2018 to December, 2018.

Jehanabad

Purnea

Motihari

Sitamarhi

Shri Nirmendu Kumar Lal (Retd. ADJ) & Adv. Rabindra Nath Tiwari as a Master Trainer trained Panel Lawyers 

of Jehanabad, Motihari, Sitamarhi, Purnea on Training Module Part I and II prepared by the NALSA.

S. No.

01

02

03

04

05

06

07

08

09

10

11

12

13

14

15

16

17

18

19

20

21

Date of Training

17th - 18th Feb. 2018

24th - 25th Feb. 2018

17th - 18th Mar. 2018

31st Mar. - 1st Apr. 2018

7th - 8th Apr. 2018

28th - 29 Apr. 2018

5th - 6th May, 2018

19th - 20th May, 2018

2nd - 3rd June, 2018

9th - 10th June, 2018

23rd - 24th June, 2018

30th June - 1st July, 2018

7th - 8th July, 2018

21st - 22nd July, 2018

28th - 29th July, 2018

16th - 19th August, 2018

25th - 26th August, 2018

15th - 16th Sep., 2018

29th - 30th Sep., 2018

17th - 18th Nov., 2018

15th - 18th Dec., 2018

Total

No. of Panel Lawyer

50

38

46

46

72

64

34

44

40

46

46

29

79

66

50

34

20

34

32

32

42

944

Name of the DLSA

Jehanabad

East Champaran (Motihari)

Sitamarhi

Purnea

Bhagalpur & its sub-Division

Khagaria & its sub-Division

Madhepura

Saharsa

Kishanganj

Katihar

Nalanda (Biharsharif)

Nawada

Rohtas (Sasaram) &

its Sub- Division

Gaya & its Sub-Division

Gopalganj

Saran (Chapra)

Siwan

Lakhisarai

Sheikhpura

Jamui

Banka













Orientation Programme on
PERMANENT LOK ADALAT
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One day orientation programme of Chairman and non-

judicial members of Permanent Lok Adalat along with DLSAs 

Secretary of Bhagalpur, Saran, Patna, Darbhanga, Munger, Saharsa, 

Purnea, Gaya and Muzaffarpur was organised on 17-02-2018 at the 

Internship room of Bihar State Legal Services Authority.

The inaugural session of the Programme was addressed by 

Hon'ble Mr. Justice Ajay Kumar Tripathi, Judge, Patna High Court -

cum- Executive Chairman, BSLSA. His lordship spoke on the purpose 

of PLA and elaborately discussed the nature of cases that should be 

taken up and the cautions to be taken while exercising the 

respective jurisdiction by the members of bench.

The programme extensively covered the Role and 

Jurisdiction of Permanent Lok Adalat & Supervision of work.

Group Discussion among the Chairman and non-judicial members of Permanent Lok Adalat.

Secretary, DLSAs, Chairman and non-judicial members of Permanent Lok Adalat.
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One day State Consultation on Child protection was organized by Bihar State Legal 

Services Authority and Bachpan Bachao Andolan, on 21st Feb, 2018.

The programme was attended by 105 participants comprising of the representatives from State Govt. 

departments, legislature, executive, judiciary, media and CSOs from across the districts of Bihar along with 

Shri  Vijay Kumar Sinha, Minister of Labour Resource Department, Govt. of Bihar, Shri Sunil Dutta Mishra, 

Member Secretary, BSLSA, Sri R.N.S. Pandey, Joint Secretary, BSLSA, Dr. Sampurna Behura, Director 

(Programme) BBA, Smt. Nisha Jha, Ex-Chairperson, Bihar State Commission for Protection of Child Rights, 

Smt. Anita Sinha, Ex-Vice Chairperson, Bihar State Child Labour Commission, Sri Sunil Kumar, Director, 

Social Welfare, Govt. of Bihar, Dr. Mokhtarul Haque, State Convener, BBA, Bihar.
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One day Round Table on Child Sexual Exploitation and Child Trafficking issue was organized by ATSEC India 
in co-operation with ATSEC Bihar State Chapter supported by ECPAT International & Equations Bangalore 
on 14-06-2018 in Ashok Patliputra Hotel, Patna.

PARTICIPANTSPARTICIPANTS



World Elders
Abuse Awareness Day
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A seminar was organized in Bihar Industries 
Association on 14.06.2018 on the subject "World 
Elders Abuse Awareness Day (WEAAD) 2018". Sri 
Sunil Dutta Mishra, Member Secretary, BSLSA 
inaugurated the event as Chief Guest. Sri R.N.S. 
Pandey, Joint Secretary, BSLSA also participated in 
this programme. A nationwide report on "Elder 
Abuse in India" was released by Sri Girish Chandra 
Mishra-State Head, Bihar in this Programme. 
Interns participating in Summer Internship 
programme of BSLSA also participated in the 
programme.
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One day Seminar

on International

Drug Abuse and

Illicit Trafficking Day

on 26.06.2018

at BSLSA.

Shri Sunil Dutta Mishra, Member Secretary, BSLSA, Shri R.N.S. Pandey, Joint Secretary, BSLSA, 
Mr. Frank, child right 
act iv ist ,  Mr.  Deepak 
Kumar, State Co-ordinator 
Disha Foundation, Shri 
R. N. Nigam, Secretary 
DLSA, Patna participated 
in the programme with 
the representatives of 
other NGOs, law students 
etc.

NDPS Act & NALSA (Legal Services to the Drug Abuse) scheme, 2015 were highlighted in this seminar 
and the ill-effect of drug abuse was also discussed at large. Participants took the oath against the 
drug abuse menance.
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VISIT OF DLSA

Shri Sunil Dutta Mishra, Member Secretary, BSLSA and Shri R.N.S. Pandey, Joint Secretary, 
BSLSA visited DLSAs Sheikhpura, Lakhisarai, Sheohar and Kishanganj.

Tree Plantation Programme in DLSA.
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Hon'ble Mr. Justice Ajay Kumar Tripathi, 

Judge, Patna High Court -cum- Executive 

Chairman, BSLSA interacting with law 

students. Winter Internship Programme 

for law students was organised from 

01.01.2018 to 23.01.2018 in the premises of BSLSA at the Internship room. Apart from various law colleges 

of Bihar like Chanakya National Law University, Patna Law College, Bihar Institute of Law, there were also 

students from KIIT University, UPES Dehradun, NLU, Assam, Aligarh Muslim University, Alliance University, 

BHU, New Law College, Pune etc. During the Internship 

Programme, students were asked to prepare projects on 

different topics related to Legal Services.

They were also sensitized about the working of SLSA on 

NALSA schemes on Women, Children, Senior Citizens, 

Victims of Trafficking etc. and ADR mechanism. In the course 

of the Internship Programme students were taken to 'Central 

Jail Beur', Observation Homes and Civil Court to give them 

f i r s t   h a n d  

experience of their condition and working. They also got an 

opportunity to interact with State Co-ordinatiors of different 

NGOs e.g. : UNICEF, Justice Venture International, Center 

Direct etc. Valedictory Session was addressed on 23.01.2018 

by Hon'ble Mr. Justice Ajay Kumar Tripathi, Judge, Patna High 

Court & Executive Chairman, BSLSA and certificates were 

distributed among interns.
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Certificate Distribution
among law interns.

Hon'ble Mr. Justice Ajay Kumar Tripathi, Judge, PHC -cum- Executive Chairman, BSLSA interacting with Interns.

Group
Photograph

Summer Internship

Summer Internship Programme was conducted 
within the premises of BSLSA at internship room 
from 4th June 2018 to 25th June 2018. Law 
students of different law colleges across the 
country participated in the internship 
programme. They were apprised of various social 
legislations and  NALSA schemes. 

Member Secretary, Joint Secretary, Asst. Registrar of 
BSLSA and Prof. Birendra Gupta, Patna Law College 
interacting with the law students.



Chapra

Activities
of

District Legal
Services

Authorities

Darbhanga Araria

Bhagalpur Ara

Purnea

Katihar Gopalganj

Kaimur
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Gopalganj



Ara

Araria

Activities
of

District Legal
Services

Authorities
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Benipur Darbhanga

Chapra

Madhubani Samastipur

Buxar

Darbhanga

Biharsharif



Activities
of

District Legal
Services

Authorities
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Araria Jamui

Aurangabad

Buxar

Hajipur Siwan

Jamui

Bhabua

BhagalpurBhagalpur



Siwan

Gaya Purnia

Activities
of

District Legal
Services

Authorities
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Siwan

Legal Literacy Club Opening, Siwan

Patna

Buxar

Sheikhpura Sitamarhi

Darbhanga
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BSLSA : At A Glance
January to December 2018

STATISTICAL INFORMATION OF TRAINING PROGRAMMES

OF PANEL LAWYER & PARA-LEGAL VOLUNTEERS

S 
No.
 

Training 
Programme 
Conducted

 

Type of Programme
 i.e. Induction 

Programme/
 

Basic
 Training

 
etc.

 

No. of Training 
Programmes 

Conducted in the 
Month

 

Duration of 
the 

Programme
 

No. of 
Participants

 

1.
 

Panel 
Lawyers

 
 
 
 

Basic Training , Induction 
Programme, Legal 
Awareness Camp, 
Refresher Training

 

111
 

1
 

hr
 

–
 

4
 

hr
 

1506
 

2.
 

Para-Legal 
Volunteers

 
(PLVs)

 
 
 
 

Basic Training, Induction 
Programme, Legal 
Awareness Programme, 
Refresher Training

 

86
 

1
 

hr
 

–
 

3
 

hr

1 hr – 2 hr

 
2351

 

3. Others  
(Pl. Specify) 

Mediation Awareness 15   338  

STATEMENT OF ALLOTMENT TO THE VICTIMS UNDER

BIHAR VICTIM COMPENSATION SCHEME, 2014

Nature of the Offence No. of Victims Compensation Awarded in Rs.  

Acid 65 1,20,33,000

1,71,71,000

3,74,65,000

1,89,80,000

6,50,00

1,50,000

1,10,000

8,65,59,000

 

POCSO 91  

Rape 116  

Death 118  

Human Trafficking 13  

Kidnapping 03  

Others 03  

Total 409

NATIONAL  LOK ADALAT MOBILE LOK ADALAT

Total Disposal 95709 casesOrganised in 36 Districts

CONTINUOUS LOK ADALAT

Pre-Litigation Post Litigation

508 108

Date
Total Case Disposal

Jan. to Dec., 2018

10.02.2018

22.04.2018

14.07.2018

08.09.2018

08.12.2018

Total

Pre-Litigation Post Litigation

42336

25899

27474

30581

33524

159814

3671

3077

4085

3729

5609

20171

Date
Case Disposal
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Sl.

 

N.

 

Name of 
Month

 

Referral

 

Settled

 

Not 
Settled

 

Non-
Starters

 

Connected 
Cases

 

Pending 
Cases

 
1

 

Jan-18

 

247

 

37

 

216

 

87

 

0

 

437

 
2

 

Feb-18

 

225

 

23

 

190

 

69

 

0

 

395

 
3 Mar-18 207 15 122 35 0 430

        

         

4

 

Apr-18

 

189

 

29

 

114

 

28

 

0

 

448

 

5 May-18 179 22 163 34 0 408

6 Jun-18 168 14 145 44 0 373

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

7

10

 

 

Jul-18

Oct-18

 

 

174

158

 

 

32

21

 

 

130

120

 

 

28

34

 

 

0

0

 

 

349

421

 

 

8

11

Aug-18

Nov-18

191

199

30

11

120

90

52

85

0

0

334

432

9

12

Sep-18

Dec-18

284

248

28

12

116

96

35

68

0

0

438

504
        

Total 2469 274 1622 599 0 4969

MEDIATION REPORT

LEGAL AWARENESS PROGRAMME ON NALSA SCHEME FROM JAN.-2018 to DEC.-2018

NALSA Scheme (Legal Services to Disaster Victims)

NALSA Scheme (Child Friendly Legal Services to Children and their Protection)

NALSA Scheme (Legal Services to Senior Citizens)

NALSA Scheme (Protection & Enforcement of Tribal Rights)

NALSA Scheme (Effective Implementation of Poverty Alleviation)

NALSA Scheme (Legal Services to Victim of Acid Attack)

NALSA Scheme (Legal Services to the Worker in the Unorganized Sector)

NALSA Scheme (Legal Services to Mentally ill & Mentally Disabled Persons)

NALSA Scheme (Legal Services to Victims of Trafficking & Commercial Sexual Exploitation)

NALSA Scheme (Legal Services to Victims of Drug abuse & Eradication of Drug Menace)

4703

5433

5249

5042

4457

5332

5034

4680

5086

5390

No. of BeneficiaryName of SchemeS.No.

1

2

3

4

5

6

7

8

9

10
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STATISTICAL INFORMATION IN RESPECT OF LEGAL LITERACY/LEGAL AWARENESS 

CAMPS/PROGRAMMES (INCLUDING SEMINARS, WORKSHOPS, DEBATES ETC.)

S. 
No. 

Mode/place of 
Awareness 
Programme 

No. of 
Programme 

Held 

No. of 
Persons 
Attended 

Subjects
 

1 School/College/ 
university  

501 27382 

2 Village/ 
community 
Centre 

1268 39540  

  

3 Jail/other 
custodial home 

 

646 17936  

  

4 Others (Block, 
Panchayat, 
Hospital etc…) 

531 14771 

  

 Total 2946 99629   

Legal Awareness Programme on NALSA 

(Legal Services to the victims of Drug Abuse 

a n d  E r a d i a t i o n  o f  D r u g  M e n a c e )  

Scheme,2015. Legal Awareness Programme 

on NALSA (Legal Services to the Worker in the 

Unorganised Sector) Scheme,2015. Legal 

Awareness Programme on NALSA (Victims of 

Traff ick ing and Commerc ia l  Sexual  

Exploitation) Scheme, 2015. Legal Awareness 

Programme on the topic of Plea Bargaining and 

Right to Transgender etc…..

Legal Awareness Programme on NALSA 

(Legal Services to the victims of Drug Abuse 

a n d  E r a d i a t i o n  o f  D r u g  M e n a c e )  

Scheme,2015.  Legal Awareness Programme 

on the topic of Plea Bargaining etc…..

Legal Awareness Programme on NALSA 

(Legal Services to the victims of Drug Abuse 

a n d  E r a d i a t i o n  o f  D r u g  M e n a c e )  

Scheme,2015. Legal Awareness Programme 

on NALSA (Legal Services to the Worker in the 

Unorganised Sector) Scheme,2015. Legal 

Awareness Programme on NALSA (Victims of 

Traff ick ing and Commerc ia l  Sexual  

Exploitation) Scheme, 2015. Legal Awareness 

Programme on the topic of Plea Bargaining and 

Right to Transgender etc….

Legal Awareness Programme on NALSA 

(Legal Services to the victims of Drug Abuse 

a n d  E r a d i a t i o n  o f  D r u g  M e n a c e )  

Scheme,2015. Legal Awareness Programme 

on NALSA (Legal Services to the Worker in the 

Unorganised Sector) Scheme,2015. Legal 

Awareness Programme on NALSA (Victims of 

Traff ick ing and Commerc ia l  Sexual  

Exploitation) Scheme, 2015. Legal Awareness 

Programme on the topic of Plea Bargaining and 

Right to Transgender etc…..






